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Sale of ~  Railway Tickets 

8905. Shrl Vishwa Nath Pandey: 
Shri Y. S. Kushwah: 
Shri Hukam Chand Kachwai: 
Shrl Nihal Singh; 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Unstarred Question No. 1952 on the 
th Jun€. 1S'67 and state: 

(a) whether the investigations re-
garding the sale of forged tickets 
have since been completed; and 

(h) if so. the result thEreof? 

The Minister of Railways (Shri C. 
M. Poonacha): (a) Yes. 

(b) Nine persons have been prose-
cuted under the Indian Penal Code 
in the Court of 4th Presidency Magis-
trate. Calcutta. Two of s~ persons 
arc absconding. Three other persons 
who ha-d initially been arrested were 
released on completion of the investi-
gation. 

Mallufacture of Wine in India 

8906. Sbri Onkar Lal Berwa: Will 
the Minister of Industrial Develop-
ment and Company Al'lairs be pleas-
ed to state: 

(a) whether it is a fact that India-
is one of the world's largest manufac-
turer of various varipties of wines; 
and 

(b) if so, lhe quantity of winee; 
manufactured in India annually and 
in what proportion it is consumed 
within the' country? 

The Minister of Industrial Develop-
ment and C6mpany Aftalrs (Shri F. 
A, Ahmed): (a) It is a fact that vari-
ous varieties of foreign liquors are 
manufach'red in India. 

(b) The annual production of alco-
holic drinks is 4182 kilolltres and 
their consumption is at PaT with pro-
duction. This production figure re-
late. to units registered with the 
D.G,T.D. 

Export of Glass ll'~ 

8907. Shri Onkar La! Berwa: Will 
the Minister of Commerce be pleased 
10 state: 

(a) whether it is a fact that glass 
bangles are gaining popularity in the 
foreign countries; and 

(b) if so, what incentives Govern-
ment are providing to thE' industry 
for the export of glass bangles? 

The Minister of Commerce (Shri 
Dinesh Singh): (a) No, Sir. 

(b) Exports of glass banglt,,; are 
I ntitled to import replenishment al 
1 he rate of 30 PCI' cent and caS!1 assist-
anCE' at the. rate of 10 pCI' cent of 
lhe f,o.h. value of exports. 

Clerks in Traffic Accounts Offioes 

8908, Shri Umanath: 
Shrl C, K. Cbakrapaai: 
Shri K. Anirudhan: 
Shrl SatYa Naraln Singh: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
UnstalTed Question No. 2797 on the 
loth June, 1967, regarding Clerks in 
thE Traffic Accounts Offices and state: 

(a) whether the information hIlS 
si nce been collected; 

(b) if so, the details thereof; and 

t c) if the information has lIot been 
collected, the reasons for thf.· delay? 

The Minister of Railways (Shri C, 
M. Poonaeha): (a) Yes. 

t b) A statement is laid on the Table 
of the House, [Placed in Library. 
See No. Lt-1431/67J. 

(e) Does not arise, 




